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THE DEPUTY MINIS1ER IN THE
MINISTRY OF RAILWAYS (SHRI MOHD.
SHAFI QURESHI) : (a) and (b). Suggestions
made by Members of Parliament during the
debate on the Railway Budget relating to
improvement of railway working, including
ways and means (o put an end to thefts, dacoi-
ties and other anti-social activities, are exami-
ned promptly with due regard to the feasibility
of implementation and availability of the
resources. It is in this context that an announ-
cement was made on 15.6.71 in the Lok Sabha
during the debate onthe current Railway
Budget that the Minister for Railways proposes
to set apati halfa dayina week for meeting
labour leaders for di ing various problems,
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SHRT P, NARASIMHA REDDY : Has any
action been taken in pursuance of this announ-
cement to hold such meetings with the Labour
leaders ?

SHRI MOHD. SHAFI QURESHI: We
have alreadv had two iectings with the Labour
Leaders.

SHRI P. NARASIMHA REDDY: What
other sieps are proposed by the Ministry to
recluce these anti-social activities in the railways
in addition to meeting labour leaders ?

SHRI MOHD. SHAF{ QURESII : The
Railways have 1aken various steps. We are
also in constant touch with the State Govern-
ments as the law and order situation is prima-
tily the responsibility of the State Government.
8o tar as the Railwavs are concerned, they are
doing their pait in consultation with the State
Governments.
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‘That is a suggestion ; nota question. He
has noted it.
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SHRI D. N. TIWARY -  The Minister
stated that he has taken several steps in consul-
tation with State Go_vcrnmcmq and has called
the meeting of the varions trad~ unions also.
With all these steps what  improvements have
been brought about ? I want 10 know whether
the thefts have been stopped or are on  the way
of being stopped.

SHRI MOHD. SHAFI QURESHI : There
has beer 2 slight improvement.  But. as the
Hon. Member knows, the situation in the
Bastern sector is far {rom satisfactory. The
Government is endeavouring to take cvery step
to see  that normal law and order situation is
brought about in that area, That would also
cffect the improvement in the functioning of
the Railways. In othcr sectors there has been
slight improvement, bt 1 agree that much need
to be done.
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Employees® participation in the manage-~
ment of Railways

*938. SHRI N E. HORO: Will the
Minister of RAILW AYS be pleased to state :

(a) whether Government  have considered
a proposal regardmy participation of empleyees
m the management of Railways : and

(1) if vo, the decision taken thercon #

FHE DEPUTY MINISTER IN TIHE
MINISTRY OF RAILWAYS (SHRI MOHD,
SHAFI QURESHI) : (a) and (b), I'he Railway
labour are already parucipating in certain
spheres of Railway management activities, The
question of «xtension of these areas is teviewed
from time to time and further steps in this
connection would br taken as and when consj-
dered feasible.

SHRI N. E. HORO: The hon. Ministcr
well nigh said that it was not feasible to allow
paticipation of railway labour in the Adminis-
tration, Even though, I would like to know
the areas where they are allowed participation,
and the arcas where Government have not
found it feasible to aliow them ? Secondly, will
the hon, Minister go astep further and say
very bedly that Government would allow
labour full participation in tbe management of
railways ?

SHRI MOHD. SHAFI QURESHI: The
Railway Bourd appointed a special officer in
1939 to go into this aspeet of the matter ahout





